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( Generxal information relating to Legislative and other matters )
Tuesday, 28th April, 1998/Baishakha 08, 1920 (Saka)

No, 39/

DETENTION AND RELEASE OF MEMBER

The following information addressed to the Hon'ble
Speaker, Delhi Vidhan Sabha was received from Dy. Commissioner
of Police, North=East District, Delhi 1=

"I have the honour to inform you that Shri Bhisham,
M.L.A,, Ghonda Constituency, Delhi was detained
vide D.O, No, 12-A dated 21.4,98 u/s 65 D.P. Act
Pe.S. Shahdara, A democlition programme was being
carried out at Ghonda Chowk in the area of P.S,
Seelampur, Shri Bhisham Sharma alongwith 27 workers
came at the Chowk and shouted slogans against
Delhi Police and Govt. and wanted to prevent the
demolition programme. Therefore, he was detained
at 11,45 A.M. and released at 4,05 PM today vide D.D. No,
15~A dated 21.4,98. The detention was necessary for
smooth conduct of demolition programme,

P.N., GUPTA
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